
From

To,

Sub:

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAI4 AND ARUNACHAL PRADESH)

NO. HC.Vrr-21/ 2008(Pt.)/ 263slA

Shri Sa pta rshi Garg,
loint Registrar (Vig ila nce),
Gauhatr Hiqh Court,
Gurvahati.

loint RcA istra r,

Gauhati High Court,
Itanagar PermanenI Bcnch

Guwahati, $ v',arcn, 2023

Rcf:-

Dated

Casual Lcave

No. HC(IB)-VIGi0U2023 dated 27.O3.2023

Sir,

lvith rcference to thc above, l am drrcctcd to inform you that Shri

Lobsang Tenzin, Distnct and Sessions Judqe, Tezu, Lohrt District has been granted

casual leave for four days on 06.04.2023, LO.O4,2O23, 12.04.2023 and
L3.O4.2O23, along with station leave permission from 05.04,2023 to
16.04.2023. A senior Judicial offlccr at the station will remain in charge of his Court

and office in his abscnce.

Yours fa ithfu lly,

9L l-
]T. REGISTRAR (VIGIANEE)

Memo NO. HC. VII-21/2008 (Pt.)/2636-2637/A, dated 28- 03-20 23

Copy lo

Zito

1. Shri Lobsang Tenzin, District and Sessrons Judge, Tezu, Lohrt District,

Thc Project lulanaqer, Gauhati High Court

RE I VIGILANCE


